
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

Dated: 02.12.2020 

NOTICE  

 
 
 

Take notice that the following matters listed on 04.12.2020 in the Court- III will not be taken up. The 

next date of hearing will be notified later. 
 

         

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 599 of 

2020 

 

Ketan Anant Raj & Anr. 

Vs. 

Dhanshyam Kantilal Patel 

Liquidator of Krishnai Hospital Pvt. 

Ltd. & Ors. 
 

Aditya Diwan  Geeta Lundwani-R1 

Janak Shah-R2 

2.  Comp. App. (AT) 

No. 293 of 2019 

 

Part Heard 

Brillio Technologies Pvt. Ltd. 

Vs. 

Registrar of Companies & Anr. 
 

 

 

 
 

Aaryan Sharma  P S Singh-R1 & R 2 

3.  Competition App. 

(AT) No. 11 of 2020 

 

Textile Consumers Foundation 

Vs. 

Competition Commission of India 

& Anr. 
 

With 

M M Sharma Samar Bansal-R1 

Nisha Kaur Uberoi-

R2 

4.  Competition App. 

(AT) No. 13 of 2020 

& I.A. No. 36, 44 & 

47 of 2020 

 

Grasim Industries Ltd. 

Vs. 

Competition Commission of India 

& Anr. 

Nisha Kaur Uberoi  Bulbuli Richong-R1 

M. M. Sharma-R2 

5.  Comp. App. (AT) 

(Ins) No. 173 of 

2020 
 

 
 
 

Part Heard 
 

 

 
 

Aditya Sikdar & Anr. 

Vs. 

Allahabad Bank & Anr. 

 
 

Suhita Mukhopadhyay Mohit Seth-R1 

Saurabh Basu-R2 

 

 

     Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 
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